
Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPA TCH STA TEMENT
FROM 25-04-2f1J22 TO 29-04-2022

S.NO. APPEAL NO. FINAL ORDER NO.lMISC DA TE OF ORDER DA TE ON WHICH

ORDER NO. RECEIVED FROM THE PS ORDER SENT FOR

TO HON'BLE PRESIDENT DISPATCH

IMEMBERS

1 STI5026812019 F.015034412022 1910412022 2210412022

2 STI5408512018 F.015034512022 1910412022 2210412022

3 STI5160412016 F.015034612022 1910412022 2210412022

4 CI5087512021 F.0150:14712022 2010412022 2210412022

5 ' STI5186112015 F.0150:35812022 22104102022 2610412022

Mise Order
1 ST/50689/2020 M.0/50137/2022 '19/04/2022 2210412022

2 STI5041812017 M.015013812022 1910412022 2210412022

3 STI5164612018 M.015014012022 1910412022 2210412022

4 STI5002112020 S.015014112022 1910412022 2210412022

5 STI51 07312018 M.015014212022 2010412022 2210412022

6 AD15013412022& M.015014i3-5014412022 2010412022 2210412022

ADI5027212022

7 ADI5027112022 M.OI!i014512022 2010412022 2210412022

8 CI5027012022 M.OI!)o14612022 2010412022 2210412022

9 STI52881 12016 M.0150147"5015112022 2610412022 2710412022

uploaded in PDFformat on the CESTATwebsite immediatelv after signature of the Hon'ble members on the sameday for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTATwebsite.

DEPUTY REGISTRAR I


